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(with interimrelief and office report)

Date : 23/09/2014 These appeals were called on for hearing today.
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UPON hearing the counsel the Court made the follow ng
ORDER

Certificate of service is awaited since January, 2013.
Let fresh notice be issued to respondent Nos.3, 4, 7 and 15 in
C. A No. 4788/ 2012, r espondent Nos. 3 to 5 and 8 in
C. A No. 4789/ 2012 and respondent No.3 in CA No.4790/2012.

Li st again on 5.12.2014.
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